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THE HON’BLE COURT OF NATIONAL GREEN TRIBUNAL,

~ 2 EASTERN ZONE, KOLKATA
135399 :
Original Application no-188/2024/EZ of 2024

Saurav Narayan
pl— ¢
|7
Of ersus
M7 11 '

Blhar Pollution Control Board and Others

......... Petitioner

...... Respondents

COUNTER AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE,

PATNA:-

I, DrmﬂQ Kuwnd: |, aged about-_ S 5 years,

Son of Sk DIWQ){\QMJ\L, Resident of Village-

Q)vu}\,\hg:ha-:! P.S.- Mﬁ&ﬂ,&o"‘& , District- ‘\xdgu\'\oj;ﬂ\

/ do hereby solemnly affirm and state

as follows:-




N
|

That I am presently posted as Additional
Collector, Patna and as such well acquainted
with the facts and circumstances of the case.
That I have gone through the contents and duly
authorized of District Magistrate, Patna of the
writ petition and have understood the same.
That the present reply is being filed in light of
the order dated 11-09-2024 passed in Original
Application number -188/2024/EZ by the
Hon’ble Court, whereby the District Magistrate,
Patna has been directed to file the Inspection
report of the committee constituted as per the
order passed by the Hon’ble Court in the
aforesaid matter.

That in light of the order passed by the Hon’ble
Court, the District Magistrate, Patna has
constituted a committee vide memo no-7125

dated-26-10-2024 comprising of (i) Additional
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District Magistrate, Patna (ii) Dy Municipal
Commissioner, Patna Municipal Corporation,
Patna and (iiij Board Analyst, Bihar State
Pollution Control Board, Patna and directed
them to submit their joint report after proper

inquiry on all the issues raised in the aforesaid

matter.

A Copy of Memo no-7125
dated 26-10-2024 is annexed
as Annexure-A with this
affidavit.
That the said Joint committee has done spot
Inspection on 08-11-2024 and submitted its
joint report dated 18-11-2024 duly signed by
them along with photographs which is being

presented before this Hon’ble Court for its kind

perusal.
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A Copy of the report dated
18-11-2024 along  with
photographs 1s annexed as

Annexure- B series with this

affidavit.

6. That the said committee has mentioned
detailed facts about the drains of Patna along
with drain sampling report with its
observations. Its observations are mentioned as
below:-

(i) Domestic waste water/ Sewage water

discharging into the river Ganga

through drains in question viz. (1)

Loharwa Ghat Drain; (2) Barharwa Ghat

/ Drain; (3) Gaay Ghat Drain; (4) Rani
Ghat Drain; (5) Anta Ghat Drain and (6)
Masjid Ghat Drain. The parameter pH is

conforming to the standard whereas




7.

BOD, TSS and FC were€ generally not

conforming to the «General Standard for

Discharge of Environmental Pollutants
on Inland Surface Water” and “Primary
Water Criteria for Bathing Water (Water
used for organized outdoor bathing)”
notified under the Environmental
(Protection) Act, 1986.

(i) The flow of the drain in question have
been observed to be less than one MLD,
except of Anta Gahat Drain.

(iiij All the drains in question are
discharging into the Ganga separately.

(iv) Most of the drains in question, running

along the Gali (narrow road) are open.

That the said committee has made following
recommendations which are mentioned as

below:-
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(i) The Construction of the two under-
construction STPs should be expedited,
and efforts should be made to optimize
the utilization of the four existing STPs
to ensure they operate at their
maximum capacity.

(ii) Steps should be taken to ensure that
stromwater remains separate form
sewage. All sewage should be channeled
exclusively through the sewerage
network to prevent any leakage into
stormwater drains. BUIDCo, Patna shall
be instructed to assess the situation

/ and plan the diversion of sewage to

nearest STP.

8. That it is apparent from the aforesaid facts that

the District Magistrate, Patna has taken

.

oY fL \ needful action for the compliance of the order
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10.

dated 11-09-2024 passed in  Original
Application number -188/2024/EZ by the

Hon’ble Court.

That the District Magistrate, Patna craves leave
of this Hon’ble Court to file further reply/
supplementary affidavit as and when required

in the facts and circumstances of the case.

That the Annexures are true/photo copies of

their respective originals.

It is therefore humbly prayed to
accept the present reply along
with report submitted by the
committee in light of the

submission made.

And/Or
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INSPECTION REPORT OF THE JOINT COMMITTEE CONSTTUTED IN THE
MATTER OF THE HON’BLE NGT OA NO. 188/2024/PB TITLED

SAURAV NARAYAN Vs BIHAR STATE POLLUTION CONTROL BOARD
& OTHERS
Inspection site:

Drains of Patna located at (1) Loharwa Ghat Drain; (2) Barharwa Ghat Drain; (3) Gaay Ghat
Drain; (4) Rani Ghat Drain; (5) Anta Ghat Drain and (6) Masjid Ghat Drain.

Date of Inspection: 08.11.2024,
Background:

The Hon'ble NGT, Eastern Zone Bench, Kolkata has filed a case on the application of Sri
Saurav Narayan vide Case No. O.A. 188/2024/EZ, Sauray Narayan Vs Bihar State Pollution
Control Board and Others and passed an order dated-11.09.2024, The complaint was made
about on the drains meeting directly intoc Ganga River without any treatment. The
complainant has submitted test report which is beyond the permissible limit for standards for
discharge of the surface water i.e. pH: 5.5-9.5; BOD: 30 mg/L (Max.); COD: 250 mg/L
(Max.) and TSS: 100 mg/L (Max.), due to which water of Ganga River is being polluted.

Considering the allegations made, the Hon’ble NGT has constituted a committee

comprising of following members:-

1. Senior Scientist, Bihar State Pollution Control Board, Patna;
2. The District Magistrate, Patna, or his representative not below the rank of Additional
District Magistrate;

3. The Municipal Commissioner, Patna or his representative of senior rank.
Further, the Hon’ble NGT has directed that:-

“(1) The committee shall visit the site in question and submit its fact finding reporis within

four weeks w.r.t. the allegations made in the original application.

(2) The District Magistrate, Patna shall be the Nodal Authority jor all logistic purposes and

for filling the inspection report of the committee on affidavit.”
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Formation of the Joint Committee:

In compliance with the Hon'ble NGT's directions, the Joint Committee was constituted

based on nominations received from the respective Departments which are as follows:-

o The Bihar State Pollution Control Board nominated Sri Arun Kumar, the Board
Analyst vide Letter No. 2313, dated- 08.10.2024 (Annexure- I).

e The Municipal Commissioner, Patna Municipal Corporation has nominated Sri
Ramashish Sharan Tiwari, Deputy Municipal Commissioner, Patna Municipal
Corporation, Patna vide its letter no. 16176, dated-17.10.2024(Annexure- IT).

¢ The District Magistrate, Patna has nominated Additional District Magistrate
(General), Patna vide its memo no.: XXV-12/24-7125/Legal, dated-26.10.2024

(Annexure- ITI).
Facts about the Drains of Patna:

. The Committee had fixed the date of inspection on 08.11.2024 considering the
festival of Deepawali and Chhath Puja, a holy festival of Bihar.
2. The committee had visited the drains as per the Hon’ble NGT to examine the
factual status of the drains in light of the allegation made in the O.A. 188/2024/EZ.
3. Patna Municipal Corporation, Patna: Total geographical area of Patna
Municipal Corporation is approx. 110 km? with 2,23,088 households and
population of 16,84,222 as per census 2011. The Patna Municipal Carporation is
divided into 75 wards, which is managed through 6 circles namely New Capital
Circle; Kankarbagh Circle; Bankipur Circle; Azimabad Circle; Patna city
Circle and Patliputra Circle. The source of domestic water supply is ground
water. The city of Patna is one of the oldest continuously inhabited places in the
world with the Patna Municipal Corporation (PMC) extending between the
Latitude: 25°33'22"'- 25°39'2" North and Longitude: 85°31'12"'- B5°15'5" East.
The elevation of the city is 519 meters above the mean sea level. It is a river
borne town, located on the right bank (southem bank) of the Ganga. Punpun
River joins Ganga at approx. 12 kms, east towards Fatuha. Patna extends up to
21.3 kms in length (east to west) and 10.2 kms in breadth (north to south). Patna,
being the capital of Bihar is a metropolis having significant religious Importance.
It is the administrative focus of the entire state, besides being the District head

quarter of District, Division and State administration.

.\_
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It is headquarter of State administration, Judiciary and Legislature.

4.  Drainage/Sewerage System & STP: Bihar Urban Infrastructure Development
Corporation(BUIDCo) is responsible for the development of sewerage network
and Sewage Treatment Plants in the Patna City. BUIDCo has developed sewer

network for the city, however there are few storm water drainage that carry

sewage (mostly flow from south to north) which fall into the river Ganga.
Presently, Patna city has four operational STPs of 200 MLD capacity viz. 1.
Beur STP -Installed Capacity - 43 MLD; 2. Saidpur STP - Installed Capacity -
60 MLD 3. Pahari STP - Installed Capacity - 60 MLD and 4. Karmalichak STP -
Installed Capacity - 37 MLD. These are under-utilized and are treating all |
together only 121 MLD of sewage. It is to note that two more STPs are under

construction. They are 1. Digha STP having capacity of 100MLD and 2. ‘
Kankarbagh STP with a capacity of 50 MLD, a total of 150 MLD. It has been ‘
assessed that Patna city requires STPs of around 350 MLD capacity (Beur- |
43 MLD, Saidpur-60 MLD, Pahari- 6OMLD, Karmalichak- 37 MLD, Digha-

100 MLD & Kankarbagh- 50 MLD). The total length of network under the |
ongoing project is about 1000 Km. The ongoing Patna Sewerage system has |
been divided into six different zones, such as Digha, Beur, Kankarbagh, Saidpur,

Pahari & Karmalichak. After implernentation of sewerage schemes, these zones

will cater to the sewerage problems of entire 75 wards of Patna Municipal |
Corporation area. Also, it is expected that after completion of the ongoing

projects, all the waste water will be collected through the sewer network and

treated at the six STPs. The sewerage scheme of Beur, Saidpur, Pahari and
Karmalichak has been completed and are under operation whereas Digha & l.
Kankarbagh are under construction and its physical progress is 48.69% and

45.98 % respectively. It will be completed by June- 2025 (as per report of

BUIDCo, Patna).

Drain Sampling Report:-

(A) Drain water samples were collected by the Joint Committee and analysed at
the Central Laboratory of the Bihar State Pollution Control Board, Patna. The
result of analysis is depicted as below:-

N
Ay
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Narpe of | Date  of |GPS Location FC | Remark
No. | Drain Sampling |of Confluence H | BOD | COD | TSS |(MPN"/
point at| P™ mg/) | moL) | mary | 100
Ganga ml)
General Standard for Discharge of 5.5
Env. Pollutants on Inland  Surface 9 0- 30 250 | 100 | 2500°
Water '
Aaanta ROD®
25.622055, 92 x FC
1 tht 08.11.2024 85.150361. 666 | 32 80 60 107 beyond
Drain limit
Barharwa ' L
25.621391, 23 x FC
2 GhE:lt 08.11.2024 85.175362. 7.44 a0 240 68 107 beyond
Drain limit
Rani B &
25.621172, 28 x FC
3 Ghs.l'c 08.11.2024 85.176866. 738 | 70 140 74 108 beyond
Drain limit
Masjid bl
25.616561, 92 x FC
4 g:‘::lt-l 08.11.2024 85.195113. 7.59 28 40 118 10° beyond
lirmit
Loharwa ‘?sosni
Ghat 25.615736, 54 x
5 Drain 08.11.2024 85.197163. .99 75 120 112 10" be.;gnd
(East) limit
Loharwa ggg'
Ghat 25.615581, 54x | Tssa
6 Drain 08.11.2024 85.197312. 749 | 120 320 226 1073 o
(West) beyond
limit
Gaai oD
25.613602, 24 x FC
6 Ghe_lt 08.11.2024 85.203610. 7.93 44 80 98 1070 beyond
Drain fimit
Note- * Primary Water Criteria for Bathing Water (Water used for organised outdoor bathing).
¥ MPN = Most Probable Number.
BOD = Bio-Chemical Oxygen Demand; COD = Chemical Oxygen Demand;
TSS = Total Suspended Solids, ; FC = Fecal Coliforms.

Observations:

—_

~

1. Domestic waste water/ Sewage water discharging into the river Ganga through
drains in question viz. (1) Loharwa Ghat Drain; (2) Barharwa Ghat Drain; (3) Gaay
Ghat Drain; (4) Rani Ghat Drain; (5) Anta Ghat Drain and (6) Masjid Ghat Drain.
The parameter pH is conforming to the standard whereas BOD, TSS and FC were
generally not conforming to the “General Standard for Discharge of Environmental

Pollutants on Inland Surface Water” and “Primary Water Criteria for Bathing

— — = == R —— s
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Water (Water used for organised outdoor bathing)” notified under the

Environmental (Protection) Act, 1986,

&

The flow of the drains in question have been observed to be less than one MLD,
except of Anta Gahat Drain.
3. All the drains in question are discharging into the Ganga separately.

4. Most of the drains in question, running along the Gali (narrow road) are open.

Recommendations:~

I. The construction of the two under-construction STPs should be expedited, and
efforts should be made to optimize the utilization of the four existing STPs to
ensure they operate at their maximum capacity.

2. Steps should be taken to ensure that stormwater remains scparate from sewage.
All sewage should be channeled exclusively through the sewerage network to
prevent any leakage into stormwater drains. BUIDCo, Patna shall be instructed

to assess the situation and plan the diversion of sewage to nearest STP.

@(Aw w? g
i \&'

(Ramashish éharan Tiwari) (Arun Kumar)
Dy. Municipal Board Analyst, District Magistrate,
Commissioner, Patna Bihar State Pollution Patna

Municipal Corporation, Control Board, Patna.
Patna.
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PHOTOGRAPHS OF SAMPLING OF DRAINS IN QUESTION, IN THE MATTER OF

O.A. No. 188/2024/EZ, KOLKATA, SAMPLES COLLECTED ON 08.11.2024.

Patna, Bihar, India

J5c2+p58, Ashok Rajpath Rd, Patna University
et ; = Campus, Patna, Bihar 800004, India
A , Lat 25.621806° Long 85.150316°

GO?QIe 08/11/24 02:30 PM GMT +05:30

|
Google

()]
Bl 0P Map Camera

. e _ZEN R = &

Patna, Bihar, India
J5c2+pb9, Ashok Rajpath Rd, Patna University
Campus, Patna, Bihar 800004, India
Lat 25.622088° Long 85.1560415°

' 08/11/24 02:30 PM GMT +056:30

Sampling at Anta Ghat, Patna.
™. T ] R . 7 ' B

! ”

e

GPS Map Camera
3 \d

Patna, Bihar, India
J5¢c2+p59, Ashok Rajpath Rd, Patna University
Campus, Patna, Bihar 800004, India
Lat 26.622137° Long 86.1560415°
! 08/11/24 02:32 PM GMT +05:30

Google

Google

Patna, Bihar, India ui
J5ch+74f, Patna University Campus, Patna, Bihar
800006, India

Lat 26.62108° Long 85.177308°
08/11/24 03:04 PM GMT +05:30

Drain discharging into the River Ganga, Patna.

Members of the Committee.
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Goc;gle

::; GPS Map Camera
Patna, Bihar, India
J5cg+f38, Golakpur Rd, Mahendru, Patna
University Campus, Patna, Bihar 800008, India
Lat 25.621243° Long 85.175272°
08/11/24 02:53 PM GMT +05:30

4

Sampling at Barharwa hat, Patna.
b3 !

Chack

Google

y

-

o)
GPS Map Camera
() .

Patna, Bihar, India

J5ch+74f, Patna University Campus, Patna, Bihar
800006, India

Lat 25.621164° Long 85177287°

08/11/24 03:03 PM GMT +05:30

Sampling at Rani Ghat, Patna.

K3 65 Mop camera
PS Map Came:
o] °

Patna, Bihar, India

J5cg+f38, Golakpur Rd, Mahendru, Patna
University Campus, Patna, Bihar 800006, India
Lat 25.621243° Long 85.176272°

Google,= 4% 08/11/24 02:53 PM GMT +05:30

Sampling at Barharwa Ghat, Patna.

oo : 5

'»’"“ OPS Map Camera

Patna, Bihar, India
J5ch+74f, Patna University Campus, Patna, Bihar
800008, India

Lat 25.621143° Long 85.177254°

08/11/24 03:03 PM GMT +05:30

Sampling at Rani Ghat, Patna.
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A
- Q GPS Map Camera

ST Hajipur, Bihar, India
Pm— 35, Mahatma Gandhi Setu, Sadikpur, Hajipur,

u GPS Map Camera

Hajipur, Bihar, India Patna, Bihar 844102, India
35, Mahatma Gandhi Setu, Sadikpur, Hajipur, ! [ N Lat 25.61362° Long 85.203613°

Patna, Bihar 844102, India -
* Lat 26.61362° Long 85.203613° 08/11/24 04:10 PM GMT +05:30

08/11/24 04:10 PM GMT +05:30 1T

P
'{j OPS Map Camera {3 ops map camera
. .

Patna, Bihar, India Patna, Bihar, India
J58w+9v9, Alamganj, Patna, Bihar 800007, India Loknayak Ganga Path, Patna, Bihar 800007, India
Lat 25.615747° Long 85.197282° o e Lat 25.616035° Long 85.196462°
08/11/24 04:31 PM GMT +06:30 08/11/24 04:45 PM GMT +05:30

Sample Collection at Loharwa Ghat (East), Patna. Sample Collection at Loharwa Ghat (West), Patna
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o~
[l GPS Map Camera

Patna, Bihar, India
Narket Ghat, Alamganj, Patna, Bihar 800007, India
Lat 25.616332° Long 85.194805°
08/11/24 04:53 PM GMT +05:30

103 6ps wapca
4 1 mera
e

destn | Patna, Bihar, India
Narket Ghat, Alamganj, Patna, Bihar 800007,
India
Lat 25.616609° Long 85.195102°
Google St 08/11/24 04:54 PM GMT +05:30

182

Sample Collection at Muslim Ghat, Patna

Mosque at Muslim Ghat, Patna

Page 4 of 4



